
Lease of Railway Iand to Housing 
Societies in Bombay 

2876. SHRI YASHWANTRAO PA=: 
W~ll the Minister d RAILWAYS be pleased to 
state: 

(a) whether the Government of Mahar- 
ashtra requested to the Union Government 
to lease railway land to the cooperative 
housing societies of slum dwellers residing 
abng the railway lines in Bombay; 

(b) if so, the details thereof and the 
terms and conditions proposed; and 

(c) when the matter is likely to be 
finalised? 

THE MINISTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LIKARIUN): (a) Yes, Sir. 

(b) The State Government have re- 
quested for leasing of the land at a nominal 
rate of 1% of the market value of Land. 
Railways have offered either to relinquish to 
the State Government the land beyond the 
safety zone and surplus to Railways' re- 
quirement at market rates or on exchange 
basis or to license this land at 6% of the 
market value. 

(c) Further action in the matter lies with 
the State Government of Maharashtra 

(c) whether the American Akcrdt 
Company has agreed to extend the deadline 
for the third t h e  to finalise the deal? 

THE MHlSTER OF CML AVlATlON 
ANDTOURISM (SHRI MADHAVRAO SCW 
DIA): (a) to (c). The purchase of four Boeing 
747-400 (passenger version) airaaft, from 
BoeMgCommercialAerophneCompanyand 
the engines to be instalb8d. at a total esti- 
mated cast of Rs. 1962.03 crores. induding 
a foreign exchange componecrt of US $ 
667.09 million, is under consideration The 
definitive purchase agreement is required to 
be signed by the 15th of August. 1991 b 
maintain the offered delivery schedule. 

[ Translation] 

2878. SHRI PHOOL W D  VERMA: 
Will the Minister of RAtLWAYS be pleased to 
state: 

(a) whether the electrification work in 
Ujjain-Bhopal section upto Makshi has been 
started; and 



THE MWWTER OF STATE IN THE 
MINISTRY OF RAILWAYS (SHRI MAL- 
LWFWN): (a) Yes, Sir. 

(a) the progress made so far in am- 
stNctiondTrichw-rsikrayhe; 

(c) snd (d). Do nol arise, 


